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RE: DEMAND FOR SUSPENSION OF QUESTION HOUR 

 MR. CHAIRMAN: Question No. 121. 

 Ǜी सतीश चÂğ िमǛ (उǄर Ģदेश): माÂयवर, हमने ¯वैÌचन ऑवर suspend करने के िलए एक नोिटस 
िदया है। काĐेंस पाटȓ की िदÊली सरकार ...(Ëयवधान)... 

 Ǜी सभापित: आप इस सवाल को ...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, 750 करोड़ Ǘपए ...(Ëयवधान)... 

 Ǜी सभापित: आप इसे discussion  के िलए उठाइए ...(Ëयवधान)... 

 SHRI D. RAJA (Tamil Nadu): Mr. Chairman, Sir, this is a serious matter. 
...(Interruptions)... 

 SHRIMATI BRINDA KARAT (West Bengal): Mr. Chairman, Sir, I have also 
given...(Interruptions)... 

 Ǜी सतीश चÂğ िमǛ: 750 करोड़ Ǘपए Special Component Plan मȂ दिलत समाज के िलए 
...(Ëयवधान)... 

 Ǜी सभापित: आप इसको discussion के िलए उठाइए...(Ëयवधान)... I request you to take it up for 
discussion. ...(Interruptions)... Please take it up for discussion. ...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Mr. Chairman, Sir, here also, we 
have....(Interruptions)... 

 Ǜी सतीश चÂğ िमǛ: उसको इÂहȗने कॉमनवेÊथ गेÇस के िलए ...(Ëयवधान)... 

 MR. CHAIRMAN: Please. ...(Interruptions)... Please do not disrupt the Question Hour. 
Please take it up for discussion. ...(Interruptions)... This is not the way to do it. 
...(Interruptions)... This is incorrect. ...(Interruptions)... Take it up for discussion. 
...(Interruptions)... One minute, please. 

 Ǜी सतीश चÂğ िमǛ: सर, कॉमन वेÊथ गेÇस मȂ 750 करोड़ Ǘपये ...(Ëयवधान)... 

 Ǜी Ĥजेश पाठक (उǄर Ģदेश): सर, हमारा आपसे अनुरोध है ...(Ëयवधान)... 

 Ǜी सभापित: आप लोग अपनी जगह वापस जाइए ...(Ëयवधान)... 

 SHRIMATI BRINDA KARAT: Sir, I have given a notice. ...(Interruptions)... 

 Ǜी सभापित: आप लोग बैठ जाइए...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: 750 करोड़ Ǘपए Special Component Plan मȂ दिलत समाज के िलए 
...(Ëयवधान)... 

 MR. CHAIRMAN: Stop interrupting the Chair. ...(Interruptions)... Please. 
...(Interruptions)... The House is adjourned for ten minutes. 

The House then adjourned at six minutes past eleven of the clock. 

The House re-assembled at fifteen minutes past eleven of the clock, 
MR. CHAIRMAN in the Chair. 

 MR. CHAIRMAN: Question No. 121. 
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 SHRIMATI BRINDA KARAT: Sir, an amount of Rs. 744.35 crores from the Dalit Sub-Plan 
has been diverted to the Commonwealth Games. This is the information obtained through the 
RTI, Sir. ...(Interruptions)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर...(Ëयवधान)... 

 MR. CHAIRMAN: Please give a Call Attention notice. ...(Interruptions)... Please do not 
disrupt the proceedings. ...(Interruptions)... Please give a Call Attention notice. 
...(Interruptions)... 

 SHRI MOTILAL VORA (Chhattisgarh): Question No. 121, Sir. ...(Interruptions)... 

 MR. CHAIRMAN: Misraji, I request you to...(Interruptions)... आप बैठ जाइए। ...(Ëयवधान)... 
Please allow the Question Hour to proceed. ...(Interruptions)... 

 SHRIMATI BRINDA KARAT: Sir, Rs. 744.35 crores meant for Dalits has been diverted. 
...(Interruptions)... 

 Ǜी Ĥजेश पाठक: महोदय..(Ëयवधान)... 

 MR. CHAIRMAN: Please give a Call Attention notice. ...(Interruptions)... Misraji, please. 
...(Interruptions)... Please go back to your seats. ...(Interruptions)... आप बैठ जाइए 
पािणजी...(Ëयवधान)... 

 The Chair appreciates the concern you want to express. But if you want a structured 
discussion or a structured way of expressing yourself, rather than in noise, then, please give a 
Call Attention notice. It will be admitted. There is a proper procedure for it and the Government 
will respond to it. Why don't you take that route which is available to you under the Rules? 
Nobody is listening to anybody else. If you continue like this, the Chair has no option but to say 
that we do not have the Question Hour. That's all. 

 Ǜी Ĥजेश पाठक: सर,...(Ëयवधान)... 

 Ǜी सभापित: मुझे जो कहना था वह मȅने कह िदया। अब आप बैठ जाइए। ...(Ëयवधान)... 

 Ǜी Ĥजेश पाठक: सर, यह एक गÇभीर मसला है। ...(Ëयवधान)... हमारे नेता को पाचँ िमनट का समय 
दीिजए ...(Ëयवधान)... 

 िवªान और ĢौǏोिगकी मंĝालय के रा¶य मंĝी; पृ¿वी िवªान मंĝालय के रा¶य मंĝी; Ģधान मंĝी 
कायɕलय मȂ रा¶य मंĝी; काȌमक, लोक िशकायत और पȂशन मंĝालय मȂ रा¶य मंĝी; तथा संसदीय काय« 
मंĝालय मȂ रा¶य मंĝी (Ǜी पृ¿वीराज चËहाण): आप इसके िलए कल नोिटस दीिजए, Ãलीज़।...(Ëयवधान)... 
He has given the Ruling. Give a notice tomorrow. Let us discuss it in a structured manner. 
...(Interruptions)... 

 Ǜी Ĥजेश पाठक: सर, कोई हंगामा करना नहȒ चाहता।...(Ëयवधान)... 

 Ǜी सभापित: आप लोग हंगामा ही तो कर रहे हȅ। आप लोग और ¯या कर रहे हȅ? ...(Ëयवधान)... 

 Ǜी Ĥजेश पाठक: सर, यह एक गभंीर मसला है।...(Ëयवधान)... हमारे नेता को पाचँ िमनट का समय 
दीिजए।...(Ëयवधान)... 

 Ǜी सभापित: आप उसके िलए नोिटस दीिजए आपको वƪ िमलेगा, मगर यह उसका वƪ नहȒ है। 
...(Ëयवधान)... No, Mrs. Karat, please resume your place. ...(Interruptions)... No, करीमपुरी जी, 
आप बैठ जाइए Ãलीज़। ...(Ëयवधान)... आप लोग बैठ जाइए। बैठ जाइए Ãलीज़। ...(Ëयवधान)... 
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 Ǜी राजपाल ȋसह सैनी (उǄर Ģदेश): सर, ...(Ëयवधान)... यह दिलतȗ का मामला है। ...(Ëयवधान)... 

 Ǜी सभापित: आप बैठ जाइए Ãलीज़। ...(Ëयवधान)... Ãलीज़ आप बैठ जाइए। ...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, Îपेशल कॉÇपोनȂट Ãलान का 750 करोड़ Ǘपया, जो शैǹÊूड काÎट के 
िलए िपछले चार वषș का था, उसको इÂहȗने कॉमनवैÊथ गेÇस मȂ लगा िदया ...(Ëयवधान)... यह तो Âयाय नहȒ 
हुआ ...(Ëयवधान)... 

 Ǜी सभापित: आप उस पर िडÎकशन मािँगए ...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: सर, ...(Ëयवधान)... करोड़ȗ Ǘपए ...(Ëयवधान)... 

 MR. CHAIRMAN: Again the same thing is taking place. Please ask for a discussion. 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, आप इसमȂ िनण«य दे दीिजए। ...(Ëयवधान)... 

 MR. CHAIRMAN: No. This is Question Hour. I am bound by the Rules. I can't waive it. 
...(Interruptions)... 

 SHRI PRITHVIRAJ CHAVAN: The Chair has already ruled. ...(Interruptions)... 

 MR. CHAIRMAN: I am sorry. ...(Interruptions)... आप लोग बैठ जाइए ...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, आप कोई समय िफ¯स कर दीिजए। ...(Ëयवधान)... 

 Ǜी सभापित: आप नोिटस दीिजए, उसके िलए समय िफ¯स हो जाएगा ...(Ëयवधान)... That is an 
assurance from the Chair. What more do you want? ...(Interruptions)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, हम इसकी नोिटस दे चुके हȅ। ...(Ëयवधान)... आप िसफ«  इसके िलए समय 
िफ¯स कर दीिजए वरना हम लोगȗ की उǄेजना Ǘकेगी नहȒ। ...(Ëयवधान)... 

 Ǜी सभापित: हम समय िफ¯स कर दȂगे। ...(Ëयवधान)... Fine! We will have a discussion on it. You 
give a Call Attention notice. That's all. 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, आप इसके िलए कल का समय दȂगे या आज का समय 
दȂगे?...(Ëयवधान)...  

 MR. CHAIRMAN: I will have to look into the time-schedule and I will give you time. 

 Ǜी सतीश चÂğ िमǛ: माÂयवर, हम चाहते हȅ िक आप इसके िलए कोई समय िफ¯स कर 
दȂ।...(Ëयवधान)... 

 Ǜी सभापित: ऐसे तो समय िफ¯स नहȒ होते हȅ। आप यह बात जानते हȅ। आप एक सीिनयर मÇैबर हȅ। 
...(Ëयवधान)... 

 Ǜी सतीश चÂğ िमǛ: माÂयवर. कुछ इÌयजू मȂ आप समय िफ¯स कर सकते हȅ, िदन भी िफ¯स कर 
सकते हȅ।...(Ëयवधान)... 

 Ǜी सभापित: मȅने कहा िक आपको इसके िलए समय िमलेगा। अब आप और ¯या चाहते हȅ? 
...(Ëयवधान)... 

 Ǜी जुगुल िकशोर (उǄर Ģदेश): सर, ...(Ëयवधान)... इस पर सदन मȂ चचɕ कराई जाए ...(Ëयवधान)... 

 िवप© के नेता (Ǜी अǗण जेटली): सर, ...(Ëयवधान)... जो िवषय raise िकया गया है वह एक बहुत 
आवÌयक और मह¾वपूण« िवषय है। सरकार भी इस पर इंसĘ¯शंस ले ले ¯यȗिक जो मटैीिरयल है वह यह 
इंिडकेट करता है िक आर.टी.आई. के एक उǄर मȂ इसको कÂफम« िकया गया है। अगर यह सच है तो यह एक 
बहुत गंभीर मामला है और इस पर आप तुरÂत िडÎकशन िफ¯स किरए। ...(Ëयवधान)...  

 SHRIMATI BRINDA KARAT: Not only that, Sir ...(Interruptions)... 
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MR. CHAIRMAN: I have agreed to it. 

 MR. CHAIRMAN: I have agreed to it. ...(Interruptions)... 

 SHRI SITARAM YECHURY (West Bengal): Sir, one amendment...(Interruptions)... 

 SHRIMATI BRINDA KARAT: Sir, this is a serious issue...(Interruptions)... 

 MR. CHAIRMAN: I can hear only one person at a time. ...(Interruptions)... 

 Ǜी सतीश चÂğ िमǛ: सर, हमने नोिटस िदया हुआ है। ...(Ëयवधान)... 

 SHRI SITARAM YECHURY: Sir, this is a serious matter. We want this discussion to be held 
this week. You please say that we will have this, discussion would be held this week, that you 
will allow this... 

 MR. CHAIRMAN: As far as the Chair is concerned, it is prepared to have a discussion even 
at 12 o'clock midnight. That is not the issue. But, the question is, will you allow things to be 
done in an orderly manner or disorderly manner? 

 SHRI SITARAM YECHURY: Sir, only in an orderly manner. ...(Interruptions)... Sir, the 
notice has been given. 

 Ǜी एस.एस. अहलवािलयाु  (झारखंड) सर, यह बहुत ही गंभीर सवाल है ...(Ëयवधान)... 

 MR. CHAIRMAN: I am sorry to say that this is not the way. ...(Interruptions)... 

 SHRI PRITHVIRAJ CHAVAN: Sir, you have already said that it can be taken up as a Call 
Attention. Let there be a notice for the Call Attention. Let it be discussed in the morning meeting. 
We will discuss it. You have already given a ruling that it can be taken up as a Call Attention. 
What more do they want? ...(Interruptions)... 

 Ǜी Ĥजेश पाठक: सर, हम भी चाहते हȅ िक हाउस चले।...(Ëयवधान)... जब-जब देश मȂ इस तरह का 
सवाल आया है, ĢÌन काल को Îथिगत करके चचɕ हुई है। ...(Ëयवधान)... सर, इससे बड़ा गंभीर सवाल नहȒ 
हो सकता। ...(Ëयवधान)... 

 SHRIMATI BRINDA KARAT: Sir, please give us time. ...(Interruptions)... 

 MR. CHAIRMAN: The House is adjourned till 12 o'clock. 

The House then adjourned at twenty-one minutes past eleven of the clock 

_________ 

The House reassembled at 12.00 noon.  
MR. DEPUTY CHAIRMAN in the Chair 

WRITTEN ANSWERS TO STARRED QUESTIONS 

Theft of baggage of IGIA, New Delhi 

 †*121. SHRI MOTILAL VORA: Will the Minister of CIVIL AVIATION be pleased to state: 

 (a) whether it is a fact that loaders have been caught while stealing the baggage of 
passengers at the Indira Gandhi International Airport (IGIA), New Delhi; 

†Original notice of the question was received in Hindi. 




